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SHRI D. RAJA : 1t is. ...(Interruptions)...

MR.DEPUTY CHAIRMAN : Ithink thatis the sense of the House.... (Interruptions)...
Yes, hon. LoP’s motion and supported by Rajaji and with the consent of the House; that
being the sense, the entire Private Members’ Business listed for today is being postponed
to the next Session. ...(Interruptions)... So, everything in the list should be valid for the
day both Shri Rajeev Gowda’s, yours and others. All will be valid. Yours will be valid
for next Session. ...(Interruptions)... Don’t worry. ...(Interruptions)... Now, the Bill for
withdrawal, Dr. Mahesh Sharma.

GOVERMENT BILL
The National Commission for Heritage Sites Bill, 2009

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE; THE MINISTER
OF STATE OF THE MINISTRY OF TOURISM; AND THE MINISTER OF STATE
IN THE MINISTRY OF CIVIL AVIATION (DR. MAHESH SHARMA) : Mr. Deputy
Chairman, Sir, I move for leave to withdraw the Bill to constitute a National Commission

for Heritage Sites and provide for matters connected therewith or incidental thereto.
The question was put and the motion was adopted.
DR. MAHESH SHARMA: Sir, I withdraw the Bill.
it SRIeTg A (31Y TR e < 99, 99 ... (aUH). ...

MR. DEPUTY CHAIRMAN: How can I adjourn a House which is in order?
...(Interruptions)... How can I adjourn a House which is in order? ... (Interruptions)...

TS B WA H Tog WAl AT WO B HATGT H Iqog HAT
($ YE&R S Adha): AR, I 8IS adjourn T BRI ATed 52 U P T 81
BT AT 87 ... (TALT).....

37t JfATeT IR WA (A9 : WX, MY TG Y BIQI ... (). ...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,
I am thankful to you and also to the Ruling Party. By consensus we have deferred
today’s Business to the next Session, and there is no business left to discuss. Therefore,

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I appreciate this consensus. Why not this type of

consensus on other issues also? ...(Interruptions)...
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SHRI GHULAM NABI AZAD: This is the beginning. ...(Interruptions)... Let us

make the beginning from there. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: We are ready if the House has a discussion
and a debate. ...(Interruptions)... But they are not ready. ...(Interruptions)... They do not

want any discussion.

SHRI GHULAM NABI AZAD: If the Ruling Party cooperates with the Opposition

the way they have cooperated...

SHRI MUKHTAR ABBAS NAQVI: We are always cooperating. &1 SHIIT A1
A&l ....(TGHT).....

SHRI GHULAM NABI AZAD: .. and if there is a give-and-take thing
between the Government and the Opposition, the Opposition will definitely cooperate.
...(Interruptions)... But there is no give-and-take between the Ruling Party and the
Opposition. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI But let us start discussing it.

...(Interruptions)...

SHRI GHULAM NABI AZAD: The Ruling Party only wants to take, but does not

give up something. They will have to give up something to get something.

SHRI ANAND SHARMA (Rajasthan): Sir, we cannot start a debate on this

...(Interruptions)...

MR. DEPUTY CHAIRMAN: There cannot be ... (Interruptions)... The Government
or politics can only be run by give and take, by consensus. ...(Interruptions)... Therefore,
my suggestion is that both the Treasury Benches and the Opposition should sit together and

try to find out some solution for the stalemate. With this observation ... (Interruptions)...

2} AT el ST W, g Dl 3Mafa 781 81 fsel 10 faT & 9e9 & 3fax
SIS = S ﬁ\—yﬁw %Q%, 3R TIg-HC g1 31D response on the basis of the
resolution, on contents of the resolution ﬁ V1Y, ar Eff fSTpya ) Eﬁ’% Imufa B %I
o (TAYTH)......
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i} AR AT AHAY: T ...(FIHTH).....

S A el ISE: R [GHE dqT8dt 8, O Ui¥ae § oed § - e,
AR, W, YRS, TR, SHT A0S © (4 d MY, §3, add SI, GHT W
3R et T, A1 A AT,

(o e e o 8 e (0 0 o 1 By g a8 B ] g 2 SEY
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they came, discussed, ate, sat and then they left or disappeared. If that type of
meeting is going to take place between the Opposition and the Government, there has to
be something ...(Interruptions)... With whatever agenda they may come to discuss with

us, our demand should reflect in that.

il YR AR Al AR, AU Bl Alse A a9 feAied anrg, 39 aR
Fifewt &1 e I8 & & ewpe g1 712yl ....(@aem). ... 89 Sw@mee & foy R
2l ....(ae).... Rahd I8 2 fh 3 5191 M 2 ....(Fae™)..... G< 1 39 GoiRe a1
FrEd Bl ....(FaUF).... IS MY =F1ed € &6 ....(@aum™).... I8 possiole &l 8, Uh
IS, ... (TaeM). ...

MR. DEPUTY CHAIRMAN: It is a good interaction. Why do you make a noise?

i YEAR SR Tehdl: gAR AT I8 & ... (FALM).... AU PeEd ¢ b (ETher
PR ...(TAYT).... BF Hed © (& 34 B, ST B, 3 I HRY, IR F HRT
....(TEHT). ...

MR. DEPUTY CHAIRMAN: A good interaction. ...(Interruptions)...

3l JER @R THdt: (Bl B KB ... (@@LH)..... T I8 91 TV 2 &
.. (STGHT)...... JNTYH IR AAM W, THR TR BIg A Tal 11 ... (FIHH). ...

MR.DEPUTY CHAIRMAN: Okay. ...(Interruptions)... Allright. ... (Interruptions)...
That is enough. ... (Interruptions)...

ot TEAR AT Ahdl: T AMTH W AN T A T ... (FILM).... &
faIHTT & I TR I 18 &l ... (aET).....

it e 4t 3eTe: AR TS © 3 oY gaR of ol ... (EU). ... 319 Gaer
o I, IAP qI§ A H| ... (FAUH).... AT YR o dl, IFP 15 Fa dll
...(STALT).....
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MR. DEPUTY CHAIRMAN: All right. Let me say something.
off SR TR AT (HERTS) : R, ST el Y PRI .. (FTIH)....

MR. DEPUTY CHAIRMAN: That is okay. Why do you shout? ...(Interruptions)...
Please do not shout. ...(Interruptions)... Please ...(Interruptions)... Don’t shout. Don’t
shout. ...(Interruptions)... 1f there is an effort ...(Interruptions)... The effort from

...(Interruptions)...
37l AR T AHhal : IR, U8l discussion BRISY ...(TILT). ..

MR. DEPUTY CHAIRMAN: See, this interaction was good, but if there is a genuine
effort,... (Interruptions)... Now please *. What are you doing? ... (Interruptions)... No, no,
please; please. No, no, please. ...(Interruptions)... No, no; keep quiet. You cannot speak
from there. Go to your seat. ...(Interruptions)... Go to your seat. ...(Interruptions)...Now
you go to your seat. You cannot speak from there. You cannot speak from there. Go to
your seat. See, I am telling you ...(Interruptions)...Now please ...(Interruptions)...See,
if there is ... (Interruptions)... 1f there is an effort for solving the stalemate, that should be
welcomed. My request is let there be a genuine effort. This interaction between the hon.
LoP and the Minister was good because at least both of them showed that they have some
interest in solving the problem. I wish their attempts all success, and I hope next week we

will function in the House smoothly. I hope next week ...(Inferruptions)...
SHRI GHULAM NABI AZAD: With action taken. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, with action. I am not denying anything.

...(Interruptions)...

SHRI GHULAM NABI AZAD: Not dry discussion alone. The discussion should
be followed by action.

MR. DEPUTY CHAIRMAN: I am not forestalling anything. I am not deciding
anything. I am only hoping for the best ...(Interruptions)... With these words, the House
stands adjourned till 11.00 a.m. on Monday, the 3rd of August, 2015.

The House then adjourned at forty-two minutes past two of the clock till
eleven of the clock on Monday, the 3rd August, 2015.

tTransliteration in Urdu Script.
+ Expunged as ordered by the Chair



